FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s AN. GASLINES PROJECTS

PRIVATE LIMITED
F RELEVANT PARTICULARS
1 Name of Corporate Debtor AN. GASLINES PROJECTS PRIVATE
LIMITED
| Date of Incorporation of Corporate Debtor | 11/02/2014

Authority under which corporate debtor is incorporated / | ROC Kanpur l
registered |
Corporate Identity No. / Limited Liability Identification U45201UP2014PTC062633

No. of corporate debtor

Address of the registered office and principal office (if Pragati Vihar, Khoda, Noida Gautam Budh l
any) of corporate debtor Nagar-201301,Gautam Buddha  Nagar, (

KHODA, Uttar Pradesh, India, 201301
Insolvency commencement date in respect of corporate

debtor

26 May 2025(An order for commencement
of CIR Process was passed by the NCLT
Allahabad Bench in CP (IB) NO.
24/ALD/2021 and same was communicated
to IRP vide email dated 29.05.2025 by the
office of Deputy Registrar, NCLT,
Allahabad Bench.

22 November 2025

Estimated date of closure of insolvency resolution
process

Name and registration number of the insolvency
professional acting as interim resolution professional

Mr. Deepak Kumar Agarwal

IBBI/IPA-002/IP-N005 84/2017-18/11778

B-27, Sector-47 ,Gautam “Buddha Nagar
,Uttar Pradesh ,201301
dkasarwalipzgmail.com

[
Address and e-mail of the interim.  resolution

professional, as registered with the Board

Address and e-mail to be used for correspondence with
the interim resolution professional

cirp.angppl@gmail.com
B-27, Sector-47 ,Gautam Buddha Nagar
,Uttar Pradesh ,201301

09 June 2025
Not Applicable

| 11. | Last date for submission of claims
12. \Classes of creditors, if any, under clause’ (b) of sub-

section (6A) of section 21, ascertained by the interim
resolution professional

\Ta. Names of Insolvency Professionals identified to act as | Not Applicable

Authorised Representative of creditors in a class (Three
names for each class)

14. (a) Relevant Forms and a)
(b) Details of authorized representatives Web link:
are available at: : https://ibbi.gov.in/en/home/downloads

Physical Address: B-27, Sector-47 ,Gautam
Buddha Nagar ,Uttar Pradesh 201301
b) Not Applicable




Notice is hereby given that the Hon’ble National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of the M/s AN. Gaslines
Projects Private Limited on 26 May 2023.

The creditors of M/s A N. Gaslines Projects Private Limited, are hereby called upon to submit
their claims with proof on or before 09 June 2025 to the interim resolution professional at the

address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

2| Deepak Kuiniar Agarwal, *
Date : %9/05/2025 Interim Resolution Professional for M/s AN. Gasﬁf/f\gs Projects =
Place : Noida Privafe Limited .

Registration Number: IBBI/IPA-002/IP-N00584/201 IRIE1E78
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BEFORE THE MATIOMAL COMPANY LAW TRIBUMAL, ALLAHABAD BEMCH
(ORIGINAL JURISDMCTION])
CPICAA) NO. 14/ALDI2025
CONNECTED WITH
CA [CAA} NO. DE/ALDV2025
IN THE MATTER OF SECTION 230 AND 232 OF THE COMPANIES ACT, 2013
AND
IN THE MATTER OF SCHEME OF AMALGAMATION GF
KPFL EXPORTS LIMITED (FETITIONER COMPANY ! TRANSFEROR COMPANY 3}
AND
HINE TW0O SEVEN NINE WORK AVENUE PRIVATE LIMITED
(NON - PETITIONER /| TRANSFEROR COMPANY 1)
AND
SUPRAJA PROPERTIES PRIVATE LIMITED
{HOHN = PETITIONER ! TRANSFERDR COMPANY 2)
WITH
YOGA BUILDERS PRIVATE LIMITED [NOMN- PETITIOMER / TRAMSFEREE COMPANY)

NOTICE FOR HEARING OF PETITION

The Jostt Pelitan under Section 230-232 of the Companies & 2013, Tor sanctandg of Scheme
al Ampganmation of KPL Exporls Limiled |"Fehbanar Gampany” ¢ “Translenar Campany 37} and

FINANCIAL EXPRESS

EKAM LEASING AND FINANCE CO. LIMITED
CIN- L74899DL1993PLC055697, Email ID:ekam.leasing1@gmail.in
Regd.Off. :NO. 11,RANI JHANSI ROAD, (MOTIA KHAN),

M.M. ROAD, NEW DELHI -110055

ALLIANCE INTEGRATED METALIKS LIMITED

CIN No.: L65993DL1989PLC035409
Regd. Off.: DSC -327, Second Floor, DLF South Court, Saket, New Delhi- 110017
Phone: +91-11-41049702, E-mail: companysecretary@aiml.in; Website: www.aiml.in

EXTRACT OF THE STATEMENT OF AUDITED FINANCIAL RESULTS
FOR THE QUARTER AND YEAR ENDED ON 315T MARCH, 2025

Hine Two. Sevan Mine Work. Avenug Private Limifed ["Non-Pelibonar Companry™ | “Trarslear
STATEMENT OF STANDALONE AND { Ru PE-EE in *Lakhs* ]. Company 17 and Supraja Propartles Private Limited ™ on-Palitarar Compary” | Trarslgsor
N ——— Company 2% with Yoga Builders Private Limited ("Naon-Pabtiorar Campany” [ “Transierze
CONSOLIDATED AUDITED FINANCIAL RESULTS Quarter Ended Year ended Cn:-rr:l.':.'!':"l and thes rgaag:ue:li'.ua Sharehokders and Cregiioms were prnserdE:l |:Il'|-' the petilioner
Sr. . 5 03, 03 Riky campany on 20th February, 2025 and the order was |:-'u:n:1u:nurr:E-:| by tha Matonal Company Law
FOR THE QUARTER AND YEAR ENDED 31ST MARCH 2025 v Fartoukws 31032025 31122024 |31.03.2024 | 31.03.2025 | 31032024 | | vl Alahabi Bench on 20 March, 2025. The 5 pétaan & naw e fo el nearng
udite [ M=AlU ]' udite Audited uai Matipnal Cempary Law Trbunal, Allahabad Beénch oo 17ih ||.- v, 2025
: : : : Tolal Income from operations £rar 5 1.534:589 241857 B985, 12 b.al An n desirous of suppoeti pposmg the said patiticn should sen f hisfh
The Audited Standalone and COﬂSO“dated Financial Results forthe quarter and 7 | Net Profit! { B ;Q;T.I inid (hif inln.:ﬂfzis?:-l'.'l?llz‘re-:]ll?-:u?lers? c?:unﬁ.?icael::ll I:u.'-IE.rl:?'us:a-l:ur '|PE5 hlerle:I-'I.rl:u:l-I-J:a'.n:-u':;IJr-I;la::F?'aiﬁ'u :Is.-r.g:
= : " : o n.:l i "Lms," oF e FIEI.'IE Ly ':'m.mx' = ; ’ i . 5 address 20 2% ho reach the Petitanar's Counsel @ O-4 Spsement langpurs Extansion, Mew Dealk
year ended on March 31 ) 2025( Financial Results ) have been reviewed by the exceptional andlor extraordinary ifems) [1909.55) (1903.17) (18153.33) (727%6.83) (EE10.36) 110014, nal later than 02 {two) days before the date fiked for final hearing of the Joint Petitan
. . . . 3 | Net Profit! Loss for the period before tax The qrounds ol opoesdion o 8 capy of atfictayit maist be lumiahed with sech notice, whena ey
Audit Committee and approved by the Board of Directors of the Company in (sl ciootionit Bl sxteandiniey o) asgrze|  peonim | pesesn | ozon|  edimas ;.c suaks 1o ospose .r.; pILL...uI. i, ) ﬂ
H H H o 1 ELOn £ & furniahied by e g ar s oaungel 1o = fEquanng e
their respective meeting held on May 30, 2025. The full format of the Standalone 4 | Net Profit for the period after tax (afler exceptional EE”“‘:E’_,F_“-?'F[W',:,,_'”. i F,mﬁ;_'.,;‘mfm;m;: g it it e P
. . . . . . ' i inany i b T 03, ; :
and Consolidated Audited Financial Results is available on the Stock . ?"'j'lﬂée“-f“m'“a'-‘ "f”ﬁ- e Sntesr U o ot (e o
o C ) olal Comprehensive Incorme for the peri _
Exchanges website i.e. (www.bseindia.com) and on the Company's website (Comprising Profit ! (Loss) for the period (afier anbinstiiasis bl
: : : . : : th arehensve In [&ft 1 1686, 68) 11903, ] i Firissg-ry 1
(www.ekamleasing.in). Please scan the below QR Code to view the full financial - E”“'é‘ E;L;T,MPGF"-EE.F el Bl W DoRER) AR EALES) POSSESSION NOTICE
gid-up Equi are Capital (Face Value _ . ) -
results: Rs 1) ea;h:y 4049 50 184950 1316.50 15449 50 1316.50 Whereas, the authorized offlcgr of Jana Small Finance Bank Limited under the
Oithar aqulty ) l (30308651 | (20308.21) Securitization And Reconstruction of Financial Assets And Enforcement Of Security
: ; ; ' ' o nterest Act, and in exercise of powers conferred under section read wi
- c s P : ! Interest Act, 2002 and fp ferred under section 13 (2) read with
Ml STTEL':" HEIE 5 Ea'fr':' 2 rule 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
continung and discontinued opesations)- _ _ borrower(s)/ Co-borrowers(s) calling upon the borrowers to repay the amount
a Basic (0.48) {0.48) {0.43) {1.84) 180 mentioned against the respective names together with interest thereon at the applicable
b Diluted (048} (0.48) (048] 1:84) 1.71 rates as mentioned in the said notices within 60 days from the date of receipt of the said
Notes to francialnesilt: notices, along with future interest as applicable incidental expenses, costs, charges etc.
' . . . . o _ , incurred till the date of payment and/or realisation.
1 The above results were reviewed by the awdt committes and approved by the Board of Directors in their mesding hed on May 30, Borrower] 13(2) Notice Date/ Datel Time
2025 and the Statutory Audilors of the Company have carred out awdil of said financial results for the quarter and year ended March Sr. v [ Co-Borrower/ Outstanding Due & Type of
31,2023. No. Guarantor/ Mortgagor (in Rs.) as on Possession
2 The figures for the previous pariod have been re-groupedire-classifiad to make them comparabla with the figuras for the current e .
: 1 1) Mr. Sunil Kumar 15-03-2025 Date:
- perod. ' Rs.5,30,411.60 (Rupees | 28.05.2025
3 The above is an extract of the detsiled suedited financial resulis filed with the Stock Exchenge under Regulation 33 of SEBI(Listng 2620430000256 (Borrower), Five Lac Thirty Thousand [ ~ Time:
Obligations and Disclosure Requiremants) Requlations, 2005 and full formats of the same are also available on the wabsile of the 2) Mrs. Kamla Devi | Four Hundred Eleven | 03:59 P.M.
Company www.aiml_in and the websile of BSE .8, www bsaindia.com. (Co-Borrower) and Sixty Paisa Only) | Symbolic
- 4 TheAudited Financial Resuits cithe GCompany can be accesed through OR Code. as on 13-03-2025 | Possession
. Description of the Property: Property Detail: All that piece and parcel of a House
=] H.E] For Alliance '"t?sﬁ':lr:‘t'“d Metalik Ltd. of admeasuring area 150 Sq.yards, situated at Haidarnagar Jalalpur, Mukandpur,
. 3 7’ i 3 Pargana Baghra, Tehsil Sadar, Muzzaffarnagar, Uttar Pradesh-251306 jointly
OnBehalf of the Board of Directors . ~ Daljit Singh Chahal owned by below mentioned the Legal Heirs of the Deceased Owner Late
EKAM LEASING AND FINANCE CO. LIMITED Date: 30-05-2025 Chalrman Gum Whalatima:Director (Sri) Mahaveer: Mrs. Sunil Kumar, S/o. Late (Sri) Mahaveer & Mrs. Kamla Devi,
. Place: New Delni DiN:03331560 W/o. Late (Sri) Mahaveer. Bounded as: North: House of Ishwar, S/o. Jahana &
Sd/- Patwari, S/0. Ramswaroop, South: House of Kali Ram & Lal Singh, East: House of
Sunil Kumar (Sold by Hoshiyar), West: 15 Feet wide Road.
Rakesh Jain 2 10-03-2025 _
1) Mr. Saleem Rs.15.71.148.22 Date:
Date- 30.05.2025 Chairman Cum Managing Director ANKA INDIA LIMITED ) M(Bﬁrrﬁ:eéz; y (Rupees Fifteen Lac 28-T0_5-2025
r. Mohd. Shokin ime:
: . 46129630000168 Seventy One Thousand
Place-New Delhi DIN:00061737 Regd off: 6 Legend Square Sector 33 Gurugram-122004; CIN: L74900HR1934PLC033268; (Co-Borrower), | Hu%dred Forty Eight | 0546 PM.
Phene no:9355511187; website: www.ankaindia.com 3()cMrs. Suman)a and Twenty Two Paisa Symbolic
o-Borrower Possession
EXTRACT OF AUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS Only) as on 09-03-2025
FOR THE QUARTER AND YEAR ENDED 31ST MARCH. 2025 Description of the Property: Property Detail: All that part and parcel of a House
. - of admeasuring area 39.57 Sq.meters, situated at Nai Basti, Ward No.08, Kasba
TARINI ENTERPRISES LIMITED b i F . :
. FIkR + Khatauli, Muzzaffarnagar, Uttar Pradesh-251201. Owned by Mrs. Shokin,
_ CIN: L511°1PL2006PLC148967 _ g STANDALONE Slo. Mohd. Shareef. Bounded as: North: 18 Feet wide Road, South: Other 's
Regd Office: 3/14A, 1St Floor,Vijaynagar Double Storey, Delhi-110009 N, Particulars Quarter ended Year Ended (Audited) House, East: House of Mr. Shokin, West: House of Mrs. Aamna.
Website: www.tarinienterprises.in, E Mail: tpr?ﬁ(i”:\-tmr:;?izam,vtltd@ mail.com, info@tarinienterprises.in 31-Mar-25 | 31-Dec-24 | 31-Mar-24 | 31-Mar-25 | 31-Mar-24] | 3 10-03-2025 Date:
COSIie: WWW.arinienterprises.in, = Hai: farinienterprisesp gmail.com, Infot@arinienterprises. Audited |Unaudited| Audited | Audited | Audited 1) Mr. Satyapal | Rs.20,47,489.61 (Rupees | 59 052025
Extract of Standalone Financial Results for the Quarter ended on 31st March, 2025 1 | Total Income from Operations {net) 2258 | 1407 | 1426 | 63 | 5734 30739420000127 Singh (Borrower), _'II_'\r:venty L; <|::Fort|3_/| S%ver(; Time:
. : ; . ousand Four Hundre
Amount in Lakhs 2| Mt Prodil for the peniod (Before Tax 2) Mrs. Savita Elghty Nine and SlXty 12:21 P.M.
Particulars Standalone Excaptional andior Extracrdinary Hems) 14.44 0.E5 .64 3534 42.00 (Co-Borrower) One Paisa Only) PSymb0|_lC
Quarter Previous | Corresponding Year Previous 3 | Met Profit for the panod before Tax{afer as on 09-03-2025 sseasian
and Three Quarter Quarter and 3 ended Year ended Exceptional and/or Extracrdinary ltems) 14.41 055 064 33.41 4200 Description of the Property: Property Detail: All that part and parcel of the
months ended ended months ended in | 31/03/2025 | 31/03/2024 4 | NetProfil! (Loss) for the period after Tax Immovable property being a Residential House built on Plot No.12 of admeasuring
31/03/2025 | 31/12/2024 |the previous year RS i ' : area 56 Sq.meters situated at Khasra No.171, Village Fatehpur Jat, Saharanpur,
P y (afier Excepfionat andior Exfracrdinary ik 4.4 059 o564 23.23 42,00 i i
31/03/2024 ST EXEEPUCIGL BN CRNIOMWRY E175) - : - Uttar Pradesh-247001. Owned by Mr. Satyapal Singh, S/o. Mr. Nakli. Bounded as:
Audited Unaudited | Audited Audited Audited 6 | "Total Comgrahensive Income for the pariod North: Plot No.15, South: Road 18 Feet wide, East: Plot No.11, West: Plot No.13.
Total Income from Operations (net) ' [l[:”"“”"'_""ﬂ P’“r'? r {Loss) I':"_ ihe :_’E"""’d 4 _ R 125(-)0131;2;)0285 35 Date:
Net Profit/(Loss) for the period (before tax, (after tax) and Other Comprehensive 1) Mr. Jabir (Rus;aes: Toenty Lac | 29-05.2025
Exceptional and/or Extraordinary items) 9.99 16.90 (2.83) 54.66 53.58 Income [after tax|[* 4.4 0.55 0,64 23.23 42.00 30739420000080 (Borrower), Thirtegn Thou san)(li Three Time:
Net Profit/(Loss) for the period before tax & | Paid up Equity Share 2) Mrs. Aasma | (4o Fight and Thirty | 01:11 P-M.
fter Exceptional and/or Extraordinary items) 9.99 16.90 (2.83) 54.66 5358 _ Co-B undred =19 ™1 symbolic
(a ) . ' ' ' ' ' (Faca Value of Rs 10 Each) - Weighted Avg 134.74 128.41 BT 55 134.71 B7.55 (Co-Borrower) Five Paisa Only) )
Net Profit/(Loss) for the period 7 r_;I- e T YT — ——— — ~—— as on 13-03-2025 Possession
(after tax before provision u/s 451C ) 626 170 (3.38) 38.46 38.36 e i ham[ ok Vol e 0 e " Description of the Property: Property Detail: All that piece and parcel of a House
. . = | 1) t o : :
Total Comprehensive Income for the period LT i Ao a1 sy il L, ST of admeasuring area 267 Sq.meters, built on a plot Eituated atp Khasra No.106
[comprising Profit/(Loss) for the period B | Other Equily NA WA A (78.50] (428.70) Ismailpur, Pargana & Tehsil Nakud, Saharanpur, Uttar Pradesh-247451. Owned by
(after tax and after reserve) and other Eamings Per Share {before Exiracrdinary items) Mr. Jabir, S/o. Mr. Nurhasan. Bounded as: North: House of Vinod, South:
gor);prehens.ltve |rr]100me (?tﬂtlar tex)] 5.01 5.28 (11.02) 30.78 30.72 (Face Value of Re. 10/~ each) Property of Om Pal Master, East: 10 Feet wide Road, West: Property of Susheel.
aid-up equity share capita . TTE :
[Face value Rs. 10 per share] 377.30 377.30 377.30 377.30 377.30 Basic: 0.03 0.00 0.11 0.47 .48 > 1) Mr. Danish | o 5§40gg ggz(sRup ces | 20 '3;‘;625
Reserves (excluding revaluation reserves as Diuted: 0.03 0.0 0,04 0.7 0.20 30739630000071 (BorroweQ, .Fi’ve ,I_ac i:ifty Five .Tin.1e'
Shown in the Balance Sheet of previous Year) 4.648.59 4.642.34 4610.13 4.648.59 4610.13 -Hnlas & 2) Mrs. Sanjida Thousand Eighty and | 11:10 A:M.
Earnings per share - (after extraordinary items) 1. The abowvea resulis are an axtract of the detailed format of Slatement of Standalone audilad Financial Resulis for the 30739630000147 Begum Twenty Paisa Only) Symbolic
- (of Rs. 10/- each) 0.15 0.16 (0.33) 0.91 0.91 Quarter and Year ended 315t March, 2025 filed with BSE LTD. under Regulation 33 of the SEBI {Listing Obligations and (Co-Borrower) as on 17-03-2025 | Possession
Diluted earnings per share- Disclosure Raguiremants) Regulations, 2015, The full format of Statement of Standalone audited Financial Results for T - o —
ft tional it - (of Rs. 10/- each 0.15 0.16 0.33 0.91 0.91 the Cuarter and Year ended 31st March, 2024 are availabie on the Stock Exchange websitas at (weew beeindia.com) as Description of t.he Property: Propert Det.a“' All that part and par.cel of a residential
(after exceptional items)- (of Rs. 10/- each) : S (0:33) : ' well s an the Company's Website at (www.ankaindia com) Plot - Part of Private Plot No.51, admeasuring area 63.62 Sq.yds i.e. 53.21 Sq.mtrs,
Notes: 2. The Standalone Financial Resulis for the year ended March 31,2025 along with previous year presented have situated at Khasra No.853 Min, Daraa Kottalla Swad Bairoon, E_)_ar Abadi Rahmat
The above is an extract of the detailed format of the Standalone results for the Quarter and year ended on 31st March, 2025 filed with the been audited by the statutory auditors of the Company and the auditors has gualified the same the basis of Colony, Saharanpur, Utta.r Prade.sh-247001l. Owned by M"-‘:- Sanjida Begum, W/°.-
Stock Exchanges under Regulation 33 of SEBI (Lising and Other Disclosure Requirements) Regulations, 2015. The full format of the qualification is as folows - Mr. Ar;asan. Boundfed as: North: 15 Feet.W|de R?ad, South: Pfart of Plot No.51, East:
Standalone Financial Results for the Quarter and year ended on 31st March, 2025 are available on the Stock Exchange website a. Inventories amounting to 322,50,000/- have been lying idle for more than twelve months. The Company has not Part of Plot No.50 of Smt. Mohsina, West: Part of Plot No.52 of Smt. Ma.hsar Jahan..
www.msei.in and the company Website. carried out an assessment of the net realisable value of these Inventories as required under the applicable Whereas the Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors, mentioned herein
For Tarini Enterprises Limited accounting framework [ind AS 2 = Valvation of fnventories]. In the absence of adequale supporting above have failed to repay the amounts due, notice is hereby given to the Borrower's
s/d documentation and audit evidence, we are unable to determine whether any adjustment is required to the mentioned herein above in particular and to the Public in general that the authorised
Abhay Chand Bardia carrying value of such inventories as at the reporting date officer of Jana Small Finance Bank Limited has taken possession of the properties/
30/05/2025 M v Direct b. Intangible assets under development amounting fo 36,99,84,333/- have been carried In the books for more than secured assets described herein above in exercise of powers conferred on him under
_ ) anaglr!g irectof two years without demonstrable progress in development or indications of technical or commercial feasibility. Section 13(4) of the said act read with Rule 8 of the said rules on the dates mentioned
Place: Delhi DIN: 00009217 The Company has not carried out an impairment assessment [n accordance with the applicable accounting above. The Borrower's/ Co-Borrower's/ Guarantor's/ Mortgagors mentioned herein
standards [ind AS 38 — Intangible Assets and Ind AS 36 - Impairment of Assels]. In the absence of such an | | above in particular and the Public in general are hereby cautioned not to deal with the
assessment, we are unable to ascertain whether any impairment loss is required to be recognized. aforesaid properties/ Secured Assets and any dealings with the said properties/
3 T;heﬁﬁnmmﬂrmmngnues r; rtf;ngnhﬁ n;:m;;n_rm:ﬂﬁcma_ﬂvg fra:f pa:: in prﬂﬂﬂ:ﬂ years amounting to Rs. 35.38 | | Secured assets will be subject to the charge of Jana Small Finance Bank Limited.
PIRAMAL FINANCE LTD, akhs as assel and expec same to be adjusied against futiure tax payments. - = =
l . CIN: LESS10MH1984FLC032639 By order of the Board | | P1ace: Muzzaffarnagar & Saharanpur Sd/- Authorised Officer,
Plra mal Registered Office: 601, 6th Floor, Pirmmal Amati Building, Piramal Agastya Corporate Park, For ANKA INDIA LIMITED Date: 31.05.2025 For Jana Small Finance Bank Limited
Kamani lunction, Qpp. Fire Station, LBS Marg, Euria {west), Mumbai-200070 -T +51 22 380F 2000 s z =~ A N 5
Finance Branch Office : Piot No-6, Block A, Sectar-2, Noida, U P-201 301 Date : 30.05.2025 SULAKSHAMNA THIEI:?A JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Contact Person: 1. Nikki Kumar - S550606340, 2, Pankaj Kashyap - 9136178689, 3. Rohan Sawant - 3333143013 Place : Delhi DIRECTOR Registered Office: The Fairway, Ground & First Floor, Survey No.10/1, 11/2 &
E-AUCTION SALE NOTICE = FRESH SALE 12/2B, Off Domlur, Koramangla Inner Ring Road, Next to EGL Business Park,
F‘| reuant to faking possaession nl'.‘rhr‘ secured asset mentioned herounder by the Authorized Dfficer of Piramal Finance Lid [Formerly Piramal Cha"aghatta, Banga|ore-560071_ Branch Office: G-01, Ground Floor, Cyber
e e e e PO 15, OEIEPS SIE |TAFER by, tNe UREISIEnE Tor PARSe Of I Movavk DIOpaIty ot FORM A Heights, VibhutiKhand, Gomti Nagar, Lucknow, Uttar Pradesh - 226010
ﬁﬁfﬁ:&ffﬁﬁuﬁﬁjﬁ;nr=u:|1 = b the possession, on e s Where s Basis’, s ks What 15 Basis' and "Whatever s There Is Basis’, Particulars of e F;”?Hﬁ AF’HnUHE‘EBTEN-LMH e
NOEF e g ulation ¥ 2 InsDIveEncy an Akru Lth] all
Loan Code/Branch, Demand Pioparty Risarie |EimnﬂMunr|| ﬂumanftn: {Insolvency Resolution Process for Corporate Persons) Regulations, 2016) ‘ AXI S BAN K LTD POSSESSION NOTICE I
EEEHFHW! J}J mgm Address _final Price “'mﬂ[ ml [27-05-2025) FOR THE ATTENTION OF THE CREDITORS OF .
Lol _ . M/ /s A.N. GASLINES PROJECTS PRIVATE LIMITED Retail Assets Centre: 1st Floor, G-4/5, B, Sector-4, Gomti Nagar Extension Lucknow, UP 226010.
Laan Code Mo, Dt: 23-03-7032, Bs. | AFThe giece and Parcsd of the Praperty having) R, R ll]l:ll:ll:ll:"-, Rs. 2£12E53/-, - Reqistered Office: “Trishul- 3rd FI 0 S rthesh T le. N Law Gard Ellisbridae. Ahmedabad-380006
09500001951, Dedhi-| = 1655082/- (Rs.  [anextent - Plot No-10 & 11, first Floar Lhs_| 1130000/-, | {Rs. One lakh | [Rs. Twenty For ~ RELEVANT PARTICULARS egistered Oitice. “Trishul™ oor, Upp. samartheshwar lemple, INear Law saraen, Eflisbridge, Anmedabad- :

Pitampura [Branch), | Sixteen lakh Fifty Five |NA Khasra No-1274 jindal Compoundy (Rs. Sheyven Thirteen lakh Twelve 1, |Mame.of Carparate Dabior [AN, GASLINES PROJECTS PRIVATE Whereas the undersigned being the Authorized Officer of AXIS BANK LTD. under the Securitization and
Fapeart hitnar ey °| “Thiorrc Egtrty Ty Rhasa oeL M4 Ssal compound edr iy Sy Thicty')  Thensgand Tnotssnd St o .-L"l.'"TEE Reconstruction of Financial Assets & Enforcement of Security Interest Act, 2002 and in exercise of power conferred
|Barrower), Babli Only| Vied Wikar, Loni Ghaziabad Uttar Pradesh| Thousana Cinily] Hundred Minety My : = Ttoonnia : ; . ’ | .

Jain [Co Borrower 1) M 201102 Boundaries As - Narth : Road|  Only) Three Onky) 2, |Dava of Incorporation of Corporate D220 under Section 13(12) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002 issued Demand notice

18 Feet Wide South : Dther Property East Deabtor R, under section 13(2) of the said Act. The borrower(s) mentioned herein-below having failed to repay the amount,
PlotMo- 12 West [PlotNo-09 /Entry 3 |Autherly under which corporate debior [ROC Kangur notice is hereby given to the borrowers mentioned here in below in particular and to the public in general that the
Loir) Coschee Mo,- Dt: 18-06-2020, Rs.  [All The piece and Parcel of the Property)  Re, Rs. 518000/-, | Rs.9027126/-, e R Y st undersigned has taken Symbolic Possession of the property described herein-below in exercise of powers confered

-:-ldDEIDDHCHﬁE, I'inﬂe JENIE lktla_l.u {fs. Forty hlswing an ElIfFM - rlatﬁ-:.-.- £-1, Eemndi Ell:al:ll:lr_l:lfl:ltf-_ |Rz. Five lakh |?5. Minety lakh 4 rl:r..rfale Idemntit ;.'Hcl Limited LIEIl'II|I|!.- (UAEZ01UP20 4P TCOS 2633 on him under section 13(4) of the said Act read with the rule 8 of the Said Rules. The borrower(s) mentioned here in
- hactor Z |Branch), Fivela Winety Four |Floor Ehs ot MNo.- 185, Sectar-2 "z Fi Eighteen wanty Seven Iant lIil]l:IF I"-IEI IIIr DH‘-:IEND-" | . . . . . f .

_Deepak Sharma - n-.n._.w-'..j -r:'-m 3 Rajender Magar, Ghazisbad Uttar Pradesh| One g;.kﬁ Thonkcired Thouscand ,:"1,“(_ 3 F--:I-n-vlalss T g Gieed il and [Pragat Vinar, Fhoda, Nowda Gautam Budh below in particular and the public in general are hereby cautioned not to deal with the said property and any dealings

[Borrower ), Manish Hundred Eighteen  |PIN 201005 Boundaries &% o North - Piot)  Eighty Cnily) Hundred Twenty Six rincial office {if any} of corporate Nagear-201 301, Gautam Suddha Magar with the said property will be subject to the mortgage of AXIS BANK LTD. for an amount together with further

Sharma (Co Bofrawer Only) no. 184 Seuth : Read East : Open/Road| Thousand Dyl |;' hiE 4 | kHODA Ul,_ar"_‘,': pefaah el 2313’?51" interest incidental expenses, costs, charges, etc. on the amount mentioned herein below. The Borrower(s)/Co-
éi?.—gﬁ}é rsglnmg glzt-:; WWest :Entry 8.0pp. Flatne. 5-2 Oniy} 6. |Insclvency commencemant daie 126 May 2025(An order for commencament of Borrgwer (s)/Mort_gagor(s)/Guarantor(s) attention is invited to the provisions of sub-section(8) of section 13 of the
Sharma [Gearantor 1) raspect al corproale debbor |CIR Process was issad by e MCLT Act, in respect to time available to redeem the secured assets.
F ;- 7 . . 1 amal '.I"-II:L-'luIml,:l Berich itn CP (1B MO, 2408 L0021 o s
Loan Code No.: Dt: 03-01-2024, |48 The pisce and Parcel of the Praperty h: R Re. GEODGS-, | Rs. 12909585(-, , S
HLSADDOOAGOE, Delh Rs.1074771.48/- (Rs. [an extent - Flat ':Jr;:-ﬂilzrﬁ Grownd Floor Eanl:::-:-.-'-, Lr:s. Shxty Six | (Rs. Twebve lakh Iﬂ"ﬂ same was. communicated o (AP vide Name & Address D ini f the Mort d/ § 8 Amount Due
- kalkajl (Branch), | Ten lakh Saventy Four |{Back Right-hand sde) LIG, Plotno. A 52, Rall| (Rs. S lakh | Thousand Minaty Nine |email catad 20.05. 2025 by the office of fthe B / escription of thé hviorigage Zo|8 e as per
MADEER MIYAN Thousand Seven | VikarSehkar Awas Sarmit L, Vilage Sadulabad,| Sty Oy Thousand Five _ _ |Deputy Registrar, NCLT, Allshabad Bench of the Borrower(s) charged Property(ies) 288
|Borrowser], Farha | Hundred Seventy One |Pargana Loni, Tehsdl & District Ghaziabad,| Thousand Hundred Eighty 7 Eztenatad dake of closwre of insolhvency 122 Novembar 2026 Guarantor(s) g 'S Demand
{Co Dorrawer 1) Only and Forty Eight |Uttar Pragesh 201103  Boundaries As - Onlyj Six Omily) rasoluten process. | 3 |8 Notice
Paleel TII-:."‘h :wh:ltg?.'h:lr-J1I W T”ﬁh' rla-mn.cf-ln:L! | B, |Mame and regstraton number of the | M. Despak Kumas Agarwal == I
1} .1 I 1 y L " = -
@5222;:,‘: :.3 Eff_"";‘”ﬁnﬁ,i,,mé;:.f-;.,-,rﬁ_. l nenlvency professional acting as IBBHIPA-OI2AP-NODSE, S T- 1511778 1P /I:d't%azN,and F(,APFt’_"(?"tI)\ S/I? Sht) V(\)l;n ;and{tpfip?:ﬂynAimPelatsugng _Arez 83561 0| w| Re 2991220
. FEr g x cel of ' ] - niterim resalulicn professisnal rakas 1, & rs. Preetl (Co-Applican 0| Sq.mtr, art of Plot Bearing Number S. -
PHETOELOAGOOSHS & | Re, 334161 56y (Rs, [having A sxtent — Knewst No-1747| 1430000/-, | {Rs Gne 1akh | [Re Ten lakh Favty || |[B- [ADEress and e-mad of he ierim |B-27 Sacior-i7 Galiam Buddha Nagar Sh. Aditya Nand, Both Rio-1. Taharpur,[5 & 6 Khasra Number 14772 & 14715 S | S| o6 on 23,01 208
MDE602] & Mine lakh T.l.'gnﬁl Four [Khatoni Wo 2369 Ehasra Mo 880 4 S Mouja |:H';_ Fl:ll't'l' Thres Two Thousand rié sotubicin |.I'\':Irw.°"i5-|'.ll'| i, s |"1'=||5I.-=r|:d L Ukar Fradesh 200 50 Taharpur Saharanpur, Near GNG Mall Situated at VI"age Hasanpur Majra c\‘. N + Interest & Other

FHTUDE L0005, | Thousangd Ono Hund red|Rohtak Shiv Colony Near Mear Shiv Mandirf Fourtoen Thasisand Theea Hundsed with (he Board dkagansal. i gril com Saharanpur Uttar Pradesh- 247001, Both Taharpur, Dar Abdi Hem Nagar, Pargana,| &= Te}

Dl [Branch), Eighty One Onky-and |Rohtak Rohtak H.O- 12200% Boundsriest lakh Thirty Cinly) Eighty One Only] & 0. |Addraze and e-mad 16 be uaad [ar | e angoplEgmail.eam R/o-2. (Mortgage Property Address) House | Tehsil & District Saharanpur Uttar ol expenses
Arnresh Kumar Fifty Sl Palse) & D |As:- North : 31 0 Plot Other Sooth £ 31 Of Thousand Re. 411485/ -(Rs. correspandence with the inderim |B-27, Sectord7 Gautam Buddha Magar o Lo P M| D
Mishra (Borrower), |03-01-2024, Rs. 352660/~ Plot Other East: 18 0Galll West 180H/O|  Only) Four lakh Eleven Sl | tiar Pradesh 201301 a Bearing MPL No. HN/5 Constructed on Part| Pradesh Which is in the name of Smt| N | N
I:CG;E:am |:1.;+-.-1'1 _(@r-;. Tn;{nz kakh I;rg:rt.,. Other . TI;nuE'.aEthourr_ = iﬁfj:;ﬂ? 'T-:f.::-.?:a:m ST — Imri; n';i of Plot Number 5 & 6 Khasra Number 147/2 | Preeti & Aditya Nand, Boundaries: East:
o Borrawer 1] W Thousand SiK undred Eighty Fivie i IAHIER TN S H clrms z P . .
Huridred gia-::-lr Only) & Oinly) & s glﬂlll?-ﬁs."- 12, |Classes of eredilors, ¥ sy, under |t Applicatis -8; h147/5 Sltuat?\? at gaﬁanpaur '\iljat{;a Way 20 Ft. V.Vlde’ WeSt L
Ot: 28-05-2024, ~[Rs. Two lakh |clase () of sub-sechon (6A) of anarpur rem Nagar oSaharanpur ar & 12, North: Remaining Part of Plot
Rs, 195047/, [Rs. Gne Fighteen Thousand .5,!,; ion 24 apcartained by the interim Pradesh-247001, Both R/o-3. Padit|Number 05, South: Part of Plot Number
IHTNW%W Ele_'l-;r'_"EHl;lr;r::‘rn:'l \raaahution profassional Provision Store, Village Taharpur|06/House of Sh. Ajay Kumar Birla
=Y E“,_q el ok E_ - L), 13, |Mames af Insoivancy Prodessiongts Thaot :-ip;un:al:ré Saharanpur Uttar Pradesh-247001
Loan Code Mo, ! Dt: 14-06-2021, Rs,  |All The pieca and Parcel of the Proparty Rs Rs. 133000/, Rz, 3146167/ -, densfied to acd a5 Authonsad | -
55001042, Delhi 1847290y [Rs. hawving an extent ;= Flat 8o G-2 KA Back| 1330000/ -, | (A5, One lakh | (Rs; Thirty One lakh Refressnialive of cradiors in 8 class 1. M/s Hari Traders (Borrower) Through | PROPERTY NO.-1 All such pieces or
- Pitamgeura (Branch], | - Eghtesn lakh Forty  |Sde Ground Floor Back Side Grouwnd Fladar R4, Thirty Three | Forty i Thausand i et i . i i i
Ashok Kumar Seven Thousand Two [Plot Mo-cf11 DIf Ankur Wihar Default Uttas] Thirteen Thousand | One Hundred Sisty {Thrae names for sach class) | gz;rgg;itxgy&sarsuﬂ;a iﬂggakﬁ:kﬁgﬁ’ pgrcels of a dlvertezczazla;;d/pmpinrtty g g Rs. 4,95,22,409.24
\Borrower), Geeta | Hundred Minaty Only) |Pradesh IM 201102 Bowndaries As - Morth o) lakh Thirty Cinly) Saven Cmby] 14, lia) Redewvand Farms and 18] Wb Enk: g, May , »|admeasuring area . sq. rie|e| ason20.01.2025
Crewi (Co Borrower 10 Road South © Plot no C-3/10 East : other] Thousand ) Defads of audharized representiatives [hpsSobi govinfenshompidawnioads Deh_radur]: Uﬂarakhand_'24920_1' 2. Mrs. |situated at part of plot No 8, part of | &N | N + Interest & other
property West ‘Road Oniy) Site avalabie st | Physical Addrass - B-27, Sectar-47 Gautam Sunita Singhal C/o Rajeev Singhal (Co-|Nagar palika property No 78, railway o g OXDENSES
Loan Code No.: Dt: 16-10-2024, |4l The piece and Parcel of the Propertyhavingl  Rs. Rs.239500/-, | R 267B936/-, {Bugddha Magar Utiar Pradesh 201301 Borrower/Mortgagor) R/o.1- 56, Old|road adarsh Nagar Mauja Rishikesh | | o8 p
Hlﬁiﬂﬁfllﬁgﬁ' DE*EFI i Fis. z.i'.i:r:".lf:'.w.-'-.l | an E:I»::ltentrj- Prx'lcvjfpi?lj-t?gum'?er?- 112 'EINEWi [Fi.-:ﬂérmm_ -I!ﬁ_l Twio lakh | (Rs, Tv.l.ta-w,.'Eti-xhlal-;h 1= i) Mot Applicetle Railway Station, Adarsh Nagar, Rishikesh, | Pargna—Parwadun, Tehsil- Rishikesh, | &N | N
-Shahdara {Branch}, | {Rs. Twenty Four lakh [number - Part of 701,Gali No.7, near Bhaiji} (Rs. Twenty | Thirty Mine | Seventy Eight Sce s hiseaby piver el Natiand Lo Trbl = Uttarakhand- 249201, Rl0.2-343, Wake |District Dehradun, Uttarakhand, in th
. : ! , { -t el i Matica is hereby given that the Hon'ola Mational Company Law Triounal has ondarad the commancament , o\ istrict Dehradun, rakhand, in the

[nr:':.?:HmanFrS-tﬂim sm:tlli.j.'-.fﬂj Ff.:::?v E‘ﬁ?ﬁﬁﬁ’éﬁ'ﬂﬂﬂ"ﬂmﬂﬁﬁﬁ rE:-.TL'-‘.r E."L ﬂﬁﬁh‘!ﬁ”cfn'u”ﬁ III:;:;:TrfliT::Eix ?‘“.’%”"’“E‘E?H'HFJ'HI'G\-"E&:«'IutitrwruzaﬁsﬂrlheI'-"-'Eﬁ'N. Gaslines Projects Privale Limiod :nEﬁMB:FI Chandreshwar Marg, Mayakund, Rishikesh, | name of Sunita Singhal, Bounded by- East: Property of Ashok

{Co Borrower 1) Eight Only) 0f Akbar South - Property Of Froza Begum| Thousand Only) Flbrss Dehradun, Uttarakhand-249201, R/o.3-Plot| Agrawal, West: Adarsh Nagar Marg approx. 45 ft. Wide, North: The
Wahad {Co Bornowier ) East: Gall & ft wida West {Other's Property | Only) The ereditors of MisA N Gasfines Projects Privale Limied. are hesely called upon ko submi their claims No. 8, Nagar Palika Property No 78, Railway | land of Rajeev Singhal purchased by other sale deed, South:
EI'TEEM?F E- ALEE_I&?EP:I u?uﬂ%ﬂi"’ mnnr.é ﬂﬂl 0D AM. TO 1.00 P.M [WITH UNUMITED EXTENSION OF 5 MINUTES EACH], LAST DATE OF :;?i—lu:'s?;.i mrn ‘:pg-:lre 09 June 2025 to the interim resslution professional at the address mentioned | Road Adarsh Nagar, Rishikesh Rishikesh, | property of Ram Kumar Dang
For detaibed terms and r..:-nl']ltmn:. of the Sale, |:|||: ase tefor to the link provided in wew. pirsmalfinance.com/fe-Aisction.btml or email us on The finareial credilors shal submit thair daims with proof by efeciranic maans only, All sther craditors | z:g::dlgzl;kaulgtrac)rs:pt;nﬂc;zggg%ah va\;)a:e- PROPERTY NO.-2 .A" such pieces or parcels of a diverte_d land/
piramal.auction@oimmal com iy sUbmil Sheclaims with prood in persan, by pastar by ekectronic means Chandreshwar N r Hanuman ’M ndir property admeasuring area 287.70 sq. Mtr, Nagar Palika No

STATUTORY 'i“:I DAYS SALE NOTICE UNDER SARFAESI ACT TO THE BORROWER/GUARANTOR / MORTGAGOR Subimissknal tlse or mislesding proots of ctaim shall atiras! penaes andreshwar Nagar Fanuma a 343/84/| Wake Chandreshwar Nagar Hanuman Mandir Marg
The above-mentioned Borrower/Guarantor are hereby noticed to r.u:l% the sum as mantionad in section 13(2] notice in full with aconied o Marg, Rishikesh Dehradun-248001, Rishikesh District Dehradun Uttarakhand-248001. in th £
interest till date befare the date of auction, failing which property will be auctioned/sold and balance dues if any will be recovered with ' 3. Mrs. Bhawna Singhal Clo Ajay Singhal | e —ioinor enradun aranan . In the name o
interest and cost from borrower/guarantor, Deepak Kumar Agarwal | : : Sunita Singhal & Bhawna Singhal, Bounded by-East: Property of
Ihe Bornowers attention i drawn towards sub-section 8 of section 13, of the act, Inrespect of the time available, toredeem the sacured asset Interim Resolution Professlonal for | (Cq-Borrowe_rlMortgagor), RI°'1':_35/_1’ Old Mauni Bala, West: Hanuman Mandir Marg, North: Property of
Borrowers in particular and public in general may please take note, that in case the auction scheduled herein fails for any reason whatsoever Diata : I10E2025 Miz A_N. Gaslines Projects Private Limited Railway Station, Adarsh Nagar, Rishikesh, Guptaiji & Temple Sadhwi Bala (Mauni Bala), South: Property of Sri
then the secured creditor may enforce its security by the way of private treaty. Place - Nolda Registration Number: IBBUIPA-00ZIP-NOGSBA2017-18/11778 Uttarakhand-249201, R/o.2- 343, " . ’ '
Date : 31.05. 2025 | Placa Sd/- |Buthorised Officer) Piramal Capital & Housing Finance Limited Chandreshwar Marg Mayakund Rishikesh Ramjl Lal & Sri Ramswaroop
Dehradun, Uttarakhand-249201, R/o0.3- Nagar Palika Property No 343/84/1, Wake Chandreshwar Nagar Hanuman
Mandir Marg, Rishikesh Dehradun-248001, 4. Yash Singhal (since Deceased) Through His Legal Heir/s Mrs.
Sunita Singhal C/o Rajeev Singhal, R/o.1- 56, Old Railway Station, Adarsh Nagar, Rishikesh, Uttarakhand-249201,
R/o.2- 343, Wake Chandreshwar Marg, Mayakund, Rishikesh, Dehradun, Uttarakhand-249201
Date: 31.05.2025 Authorized Officer, Axis Bank Ltd.
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Note: The above s an extract of the defalled format of Quartery Fmancial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements)
Regulatons, 2015. The full farmat of the Caanerly Financial Results are available on the Stock Exchange websites, (www.bseindia.com) and Comapny’s Websile www.phoenixindia.com.
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